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(c) whether by changing to day 
train a delay of 24 hours can be avoid­
ed; and

(d) if so, the action proposed to b« 
taken in the matter?

The Minister of Transport and Com- 
manlcatkuu (8hri Lai Bahadur 
Shastri): (a) It is not a fact that mails 
from Anantapur to Hyderabad are 
sent only by the night train. Both the 
day and night train services are uti­
lised. Letters, postcards and surcharg­
ed book-packets etc. are also trans­
mitted after the departure of the after­
noon train by the night train to Banga­
lore, whence they are given air-lift 
the next morning to Hyderabad, 
thereby ensuring their delivery on the 
afternoon of the day following the 
day of posting.

(b) to (d). Do not arise.

Travel Agents
15*9. Shri Yajntk: WiU the Minis­

ter of Railways be pleased to state:

(a) the number of Travel Agents 
and agencies appointed by the Minis­
try to sell tickets to the public;

(b) whether any security deposits 
are taken from all the Travel Agents 
and whether there are any who have 
not furnished the necessary security;

(c) whether any Travel Agents 
have failed to pay the sale money of 
the tickets by due dates; and

(d) the amount left as arrears in 
the amount payable by the Travel 
Agents?

The Deputy Minister of Railways 
(Shri ghahnawu Khan): (a) 21.

(b) Security deposit has been ob­
tained from all Travel Agents.

(c) Yet.
(d) Necessary information is being 

obtained and will be laid on the table 
of the House.
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Opening of Hotels

C Shri Hem Raj:
\ S h r i Padam Dev:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether Government propose to 
encourage the opening of hotels for 
the development of internal tourism; 
and

(b) if so, the steps proposed to be 
taken for the purpose?

The Minister of Transport and Cun* 
munications (Shri Lai Baharfw 
Shastri): (a) Yes.

(b) As recommended by the Esti­
mates Committee the Government of 
India have already approached the 
State Bank of India and the Life In­
surance Corporation of India to con­
sider requests for grant of loans to
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hoteliers on easy terms. Further, as a 
result of the Industrial Finance Cor- 
poration amendment Act 1957, recen­
tly passed by this house, hotels have 
been given recognition as an industry 
within the meaning of Section 2 of 
Industrial Finance Corporation Act, 
1948 thereby making them eligible 
for grant of loans by the Corporation. 
Apart from this, requests from hotels 
for building materials like cement and 
steel are sympathetically considered 
subject of course to the prior claims 
of other projects of national impor­
tance.

Conference of State Transport Under­
takings

1512. Shri Hem Raj: Will the Minis­
ter of Transport and Communications
be pleased to state the main decisions 
taken at the Conference of State 
Transport Undertakings held in Octo­
ber, 1957, at Chandigarh7

The Minister o f Transport and Com­
munications (Shri Lai Bahadur Shas­
tri}: The proceedings of the Confer­
ence are under preparation and copies 
thereof will be placed on the Table 
of the House very shortly.

Bale or Auction of Klee and other 
Cereals

1513. Shri Jadhav: Will the Minis­
ter of Food and Agriculture be pleased 
to state:

(a) the stock of rice, paddy and 
other cereals sold or auctioned from 
the Central Godowns in the years 1956 
and 1957 so far;

<b) the reasons for the sale or 
auction; and

(c) the rate o f sale or auction of 
different types o f cereals?

T he M inister t f  C ooperation  (D r. 
P. S. D eshm ukh ): (a) 1956

Rice 81 lakh tons
Wheat 11-4 lakh tons
1957

(upto November)
Hice 6 9 lakh tom
Wheat 21'3 tnn«

(b) The sales o f rice and wheat 
through Fair Price Shops were matte 
to help the consumers to get food- 
grains at reasonable prices. The sales 
through auctions and tenders related 
to the disposal of stocks which could 
not stand further storage.

(c) (1) Rate of sale from Central 
Government Godowns:

Rice-Coarse. Rs. 16 per maund.
” Fine Rs. 20 per maund.

Paddy (Superfine) Rs. 11 per m aund.
Wheat Rs. 14 per m aund.
(ii) Rate of sale through auction and

tender.
Rice. Rs. 8.00 to Rs. 26.27 np. per 

maund.
Paddy Rs. 7.00 to Rs. 12.00 np. per 

maund
Railway Porters

1514 Shri Jadhav: Will the Minis­
ter of Railways be pleased to state:

(a) what n the licence fee charged 
from the licenced porters;

(b) whether it is a fact that they 
are not treated as railway employees,

(c) if so. the reasons why they are 
compelled to work for the Railways;

(d) the rate of payment given to 
them per hour when they work for 
the Railways;

<e) whether tt is a fact that they 
arc charged licence fees even though 
they are on leave;

(f) whether there are any Rules for 
punishing the porters and for the 
withdrawal of their bodges; and

(g) whether it is a fact that these 
porters are compelled by the Railway 
Police to be witnesses in Railway 
cases even though they are not in the 
know of the facts?

T he D eputy M in ister o f  R ailw ays 
(S h ri S babnaw as K h a n ): (a ) A
licence fee is charged from licensed 
porters at those stations only where 
a supervisory organisation considered 
necessary for managing their work is 
set up and uniforms are also supplied




